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RURAL POSTING OF DOCTORS

4929. SHRIMATI KIRRON KHER:

Will the Minister of HEALTH AND FAMILY WELFARE be pleased to state:

(a) whether the Government proposes to make rural posting compulsory for the doctors;

(b) if so, the details thereof along with criteria adopted in this regard;

(c) whether the decision of implementing compulsory rural posting has to be endorsed by the
States; and

d) if so, the details thereof, State/ UT-wise?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND

FAMILY WELFARE
(SHRI FAGGAN SINGH KULASTE)

(a) to (d):    The issue of compulsory rural posting has been left to the wisdom of the State
Governments who are the principal employer of doctors. However, to encourage doctors working
in remote and difficult areas, the MCI with the previous approval of Central Government, has
amended the Post Graduate Medical Education Regulations, 2000 to provide :-

I. 50% of the seats in Post Graduate Diploma Courses shall be reserved for Medical
Officers in the Government service, who have served for at least three years in remote
and difficult areas. After acquiring the PG Diploma, the Medical Officers shall serve for
two more years in remote and/or difficult areas; and

II. Incentive at the rate of 10% of the marks obtained for each year in service in remote or
difficult areas as upto the maximum of 30% of the marks obtained in the entrance test for
admissions in Post Graduate Medical Courses.

Further, under NHM, financial incentive is also provided to MBBS as well as PG doctors
for serving in the rural areas. These incentives are over and above the salaries of the doctors
concerned.
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